
ASSETS & LIABILITIES
(At a glance)

NAME OF THE JUDGE        :   JUSTICE S.R.BANNURMATH, CHIEF JUSTICE.

DATE OF APPOINTMENT  :   11.06.1997

DECLARED ASSETS
ASSETS OF THE JUDGE

IMMOVABLE PROPERTY MOVABLES

Land Buildings

Total Amount 
in Bank 
Deposits 
FD/SB

Gold & 
Silver(Wei

ght)

Vehicles
(Nos.)

Shares, 
Mutual 

Funds & 
others if any

1.Bannurmath Road,
   Jangli Pet, 
 Old Hubli, 
 District: Dharwad

   2413.54 sq.m.     
  (C.T.S.No.1957/1)

  
2. Bannurmath Road,
    Jangli Pet,
    Old Hubli,           
    District: Dharwad
  Open site, backyard 
   of Main house
 1307.2 sq.metres
  (C.T.S.No.1957/2)

3. Yelahanka,
    Bangalore 
Site 60 ft. x 100 ft. 
(constructed 
building,House 
No.2118-A)

    Math building
     255 sq.m.

     Residential   
    buildings
    200 sq.m.
           
  

    Nil

   House No.2118-A,
   “Sai Arpana”
    Judicial Officers'    
   Lay Out, Bangalore
   Residential building 
   having an area 
   of 4100 sq. ft.

ING Vysya 
Bank,Bangalore 
S.B.A/c.No.
201110025844, 
Rs.8,63,813/-

 ING Vysya 
Bank, 

Bangalore

S.B.A/c.No.

201110045128, 
Rs.73,356/-

 SBI, High 
Court of Kerala 
Branch, 
EKM.SB A/c. 
30720479002, 
Rs.3,67,037/-

Gold 
jewellery 
20 gms
       +
Diamonds
(90cents)
in a Ring

Silverware
One 
Kilogram
(gifts)

  Nil

GPF
Rs.9,74,381/-

LIABILITIES

NIL

Note:-  Further details available with the Hon'ble Chief Justice



ASSETS & LIABILITIES
(At a glance)

NAME OF THE SPOUSE    :    SMT. SHAILAJA S. BANNURMATH

DECLARED ASSETS

ASSETS OF THE SPOUSE

IMMOVABLE PROPERTY MOVABLES

Land Buildings
Total Amount in 
Bank Deposits 

FD/SB

Gold & 
Silver(Weight)

Vehicles
(Nos.)

Shares, 
Mutual 

Funds & 
others if 

any

Nil Nil

Canara Bank, 
Hebbal Branch, 
Bangalore,
SB A/c.No.
0425101047086
Rs.4,23,357/-.

FD ADR Vys
Units Rs.Five lakhs.

Gold- 945 gms

 Diamonds
(1 Carat) in ear 
studs and Ring

Silver articles
Gifts 500 
grams 
Purchase-1 Kg.

Nil Nil

LIABILITIES

NIL

-----------------------------------------------------------------------------------------------
Note:-  Further details available with the Hon'ble Chief Justice



ASSETS & LIABILITIES
(At a glance)

NAME OF THE DEPENDENT
CHILD/CHILDREN  : MS. SAMPADA S.BANNURMATH

DECLARED ASSETS

ASSETS OF THE  DEPENDENT CHILD

IMMOVABLE PROPERTY MOVABLES

Land Buildings
Total Amount in 
Bank Deposits 

FD/SB

Gold & 
Silver(W

eight)

Vehicles
(Nos.)

Shares, Mutual 
Funds & others if 

any

Nil Nil
SB A/c. Indian 
Bank, Hyderabad
Rs.17,539/-

Nil Nil

1.     280 Units of UTI 
Mutual Fund 
purchased on 
26.2.1991 by my 
father 
late 
Sri.R.V.Bannurmath 

2.    IDBI Deep 
Discount Bond, 
Issue Price
Rs.5,300/-

LIABILITIES

NIL

----------------------------------------------------------------------------------------------
Note:-  Further details available with the Hon'ble Chief Justice


